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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC notice
to Telangana
chief
secretary,
police head

PIONEER NEWS SERVICEm
NEW DELHI

aking cognisance of a com-

plaint from the residents of
Lagacharla village of Vikarabad
district in Telangana, alleging
police harassment, physical
abuse, and false criminal
charges, the National Human
Rights Commission (NHRC)
has issued notices to the Chief
Secretary and Director General
of Police of the Southern State,
calling for a detailed report in
the matter within two weeks.
In a statement issued here, the
commission has observed that
the contents of the complaint,
if true, raise a serious issue of
violation of human rights,
which is indeed a matter of
concern. The report is expect-
ed to include the status of the
FIRs, persons in judicial cus-
tody and the villagers who, out
of fear, are allegedly hiding in
the forest areas without basic
amenities. Citing media
reports, the NHRC said that
these actions allegedly occurred
after the villagers protested
the state’s land acquisition for
a proposed "Pharma Village"
without following proper pro-
cedures. Most of the victims of
the alleged atrocities claim to
be from the Scheduled Castes,
Scheduled Tribes and Other
Backward Communities. The
complaint has been submitted
by at least 12 victims who vis-
ited the Commission praying
for its intervention to save
them from starvation in the
matter.
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aking cognisance of a com-

plaint from the residents of
Lagacharla village of Vikarabad
district in Telangana, alleging
police harassment, physical
abuse, and false criminal
charges, the National Human
Rights Commission (NHRC)
has issued notices to the Chief
Secretary and Director General
of Police of the Southern State,
calling for a detailed report in
the matter within two weeks.
In a statement issued here, the
commission has observed that
the contents of the complaint,
if true, raise a serious issue of
violation of human rights,
which is indeed a matter of
concern. The report is expect-
ed to include the status of the
FIRs, persons in judicial cus-
tody and the villagers who, out
of fear, are allegedly hiding in
the forest areas without basic
amenities. Citing media
reports, the NHRC said that
these actions allegedly occurred
after the villagers protested
the state’s land acquisition for
a proposed "Pharma Village"
without following proper pro-
cedures. Most of the victims of
the alleged atrocities claim to
be from the Scheduled Castes,
Scheduled Tribes and Other
Backward Communities. The
complaint has been submitted
by at least 12 victims who vis-
ited the Commission praying
for its intervention to save
them from starvation in the
matter.
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aking cognisance of a com-

plaint from the residents of
Lagacharla village of Vikarabad
district in Telangana, alleging
police harassment, physical
abuse, and false criminal
charges, the National Human
Rights Commission (NHRC)
has issued notices to the Chief
Secretary and Director General
of Police of the Southern State,
calling for a detailed report in
the matter within two weeks.
In a statement issued here, the
commission has observed that
the contents of the complaint,
if true, raise a serious issue of
violation of human rights,
which is indeed a matter of
concern. The report is expect-
ed to include the status of the
FIRs, persons in judicial cus-
tody and the villagers who, out
of fear, are allegedly hiding in
the forest areas without basic
amenities. Citing media
reports, the NHRC said that
these actions allegedly occurred
after the villagers protested
the state’s land acquisition for
a proposed "Pharma Village"
without following proper pro-
cedures. Most of the victims of
the alleged atrocities claim to
be from the Scheduled Castes,
Scheduled Tribes and Other
Backward Communities. The
complaint has been submitted
by at least 12 victims who vis-
ited the Commission praying
for its intervention to save
them from starvation in the
matter.
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aking cognisance of a com-

plaint from the residents of
Lagacharla village of Vikarabad
district in Telangana, alleging
police harassment, physical
abuse, and false criminal
charges, the National Human
Rights Commission (NHRC)
has issued notices to the Chief
Secretary and Director General
of Police of the Southern State,
calling for a detailed report in
the matter within two weeks.
In a statement issued here, the
commission has observed that
the contents of the complaint,
if true, raise a serious issue of
violation of human rights,
which is indeed a matter of
concern. The report is expect-
ed to include the status of the
FIRs, persons in judicial cus-
tody and the villagers who, out
of fear, are allegedly hiding in
the forest areas without basic
amenities. Citing media
reports, the NHRC said that
these actions allegedly occurred
after the villagers protested
the state’s land acquisition for
a proposed "Pharma Village"
without following proper pro-
cedures. Most of the victims of
the alleged atrocities claim to
be from the Scheduled Castes,
Scheduled Tribes and Other
Backward Communities. The
complaint has been submitted
by at least 12 victims who vis-
ited the Commission praying
for its intervention to save
them from starvation in the
matter.
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aking cognisance of a com-

plaint from the residents of
Lagacharla village of Vikarabad
district in Telangana, alleging
police harassment, physical
abuse, and false criminal
charges, the National Human
Rights Commission (NHRC)
has issued notices to the Chief
Secretary and Director General
of Police of the Southern State,
calling for a detailed report in
the matter within two weeks.
In a statement issued here, the
commission has observed that
the contents of the complaint,
if true, raise a serious issue of
violation of human rights,
which is indeed a matter of
concern. The report is expect-
ed to include the status of the
FIRs, persons in judicial cus-
tody and the villagers who, out
of fear, are allegedly hiding in
the forest areas without basic
amenities. Citing media
reports, the NHRC said that
these actions allegedly occurred
after the villagers protested
the state’s land acquisition for
a proposed "Pharma Village"
without following proper pro-
cedures. Most of the victims of
the alleged atrocities claim to
be from the Scheduled Castes,
Scheduled Tribes and Other
Backward Communities. The
complaint has been submitted
by at least 12 victims who vis-
ited the Commission praying
for its intervention to save
them from starvation in the
matter.
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aking cognisance of a com-

plaint from the residents of
Lagacharla village of Vikarabad
district in Telangana, alleging
police harassment, physical
abuse, and false criminal
charges, the National Human
Rights Commission (NHRC)
has issued notices to the Chief
Secretary and Director General
of Police of the Southern State,
calling for a detailed report in
the matter within two weeks.
In a statement issued here, the
commission has observed that
the contents of the complaint,
if true, raise a serious issue of
violation of human rights,
which is indeed a matter of
concern. The report is expect-
ed to include the status of the
FIRs, persons in judicial cus-
tody and the villagers who, out
of fear, are allegedly hiding in
the forest areas without basic
amenities. Citing media
reports, the NHRC said that
these actions allegedly occurred
after the villagers protested
the state’s land acquisition for
a proposed "Pharma Village"
without following proper pro-
cedures. Most of the victims of
the alleged atrocities claim to
be from the Scheduled Castes,
Scheduled Tribes and Other
Backward Communities. The
complaint has been submitted
by at least 12 victims who vis-
ited the Commission praying
for its intervention to save
them from starvation in the
matter.
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aking cognisance of a com-

plaint from the residents of
Lagacharla village of Vikarabad
district in Telangana, alleging
police harassment, physical
abuse, and false criminal
charges, the National Human
Rights Commission (NHRC)
has issued notices to the Chief
Secretary and Director General
of Police of the Southern State,
calling for a detailed report in
the matter within two weeks.
In a statement issued here, the
commission has observed that
the contents of the complaint,
if true, raise a serious issue of
violation of human rights,
which is indeed a matter of
concern. The report is expect-
ed to include the status of the
FIRs, persons in judicial cus-
tody and the villagers who, out
of fear, are allegedly hiding in
the forest areas without basic
amenities. Citing media
reports, the NHRC said that
these actions allegedly occurred
after the villagers protested
the state’s land acquisition for
a proposed "Pharma Village"
without following proper pro-
cedures. Most of the victims of
the alleged atrocities claim to
be from the Scheduled Castes,
Scheduled Tribes and Other
Backward Communities. The
complaint has been submitted
by at least 12 victims who vis-
ited the Commission praying
for its intervention to save
them from starvation in the
matter.
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UTP death in custody

NHRC asks GS o pay Rs AL to victim's kin

PNS B BHUBANESWAR

The National Human
Rights Commission(NHRC)
has recommended the Odisha
Chief Secretary to providea Rs
5-lakh compensation to the
family members of an under
trial prisoner (UTP) Gobinda
Sahu, who died in the
Kantabanji Sub-Jail in
Balangir district.

The NHRC passed the or-
der taking cognisance of a pe-
tition filed by advocate and
rights activist Radhakanta
Tripathy.

Tripathy had earlier alleged
that the death of Sahu in cus-
tody is violation of human
rights laws. He sought for an
independent and impartial in-
vestigation of the incident i and
heavy compensation to the be-
reaved family members, with
legal action against the jail of-
ficials if they are found guilty.

Tripathy further stated that
the cause of death of the UTP
is given as asphyxia due to
hanging. Though the inquiry
Magistrate did not find negli-
gence in the death of deceased,
it is apparent that the de-
ceased had committed suicide
while in judicial custody.

The legal position with re-
spect to the custodial death
due to suicide or assault by
other co-inmates or due to
medical negligence is quite
clear and well settled. The Su-
preme Court and High Courts
in number of judgments have
upheld the vicarious liability
of the State to pay compensa-
tion to the next of the kin of
the deceased in such cases, the
petitioner stated.

The NHRC asked the Chief
Secretary to submit the com-
pliance report along with the
proof of payment to the com-
mission within eight weeks.
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NHRC visits Lagcherla

The Hindu Bureau
HYDERABAD

The National Human
Rights Commission
(NHRC) has started its in-
guiry on the police arrests
of villagers of Lagcherla in
Vikarabad district follow-
ing the attack on the Vika-
rabad Collector, who had
gone to the village for a pu-

blic hearing for acquisition
lands for a pharma project.
The team consisting of
Law department Deputy
Registrar Mukesh and two
inspectors conducted the
field investigation at Roti-
banda Tanda in Dudyala
Mandal of Vikarabad.

FULL REPORT ON
» PAGE 9

NHRC delegation
visits Lagcherla

The Hindu Bureau
HYDERABAD

The National Human
Rights Commission
(NHRC) has started its in-
quiry on the police arrests
of villagers of Lagcherla in
Vikarabad district follow-
ing the attack on the Vika-
rabad Collector, who had
gone to the village for a pu-
blic hearing for acquisition
lands for a pharma project.

The NHRC teamn visited
the village based on a com-
plaint received that the
police attacked and illegal-
ly arrested the local tribals
who had opposed the land
acquisition.

The team consisting of
Law department Deputy
Registrar Mukesh and two
inspectors conducted the
field investigation at Roti-
banda Tanda in Dudyala

CMm

Mandal of Vikarabad. The
team enguired from villag-
ers on the behaviour of the
police officials and also
asked them whether wo-
men police accompanied
them.

The women claimed
that police broke into their
homes at midnight and
misbehaved them while
taking the men into custo-

They also complained
that electricity was cut off
during the police pre-
sence. The officials tried to
extract information wheth-
er any medical help was
provided. Earlier, the
NHRC directed the Chief
Secretary and the DGP to
submit a report within two
weeks on the incident
along with the details of
persons taken into custody
and the status of FIRs.
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Pharma dreams face farmers’ wrath

Land acquisition for a Pharma Village project in the constituency of Telanganas Chiel Minister has sparkes] violent profests from farmers and iribals,

culminating in the attack on Vikarabad District Collector and other government officials in Lageherda village. With over a dozen ribals arrested in connection

with the incident, local residents, fearing police action, are fleeing their homes. P Laxma Reddy and N. Ravi Kumar analyse the unfolding drama

he approach to Lagcherla village,
riesrly 120 km from Hyderabad, is
under lockdown like security, Mul-
tiple police checkpoints have been
set up alomg the Tundumetla-Kosgi road,
where vehides are stopped, and identifica-

limgter. This village is home to around 2,000
people of varicus communities.

Oificial sources say the acquisition plan in-
worbves 1,358 acres of Tand, including 547 acres

“When the Collector arrived without pol-
fice protection, protesters began chasing and
attacking him with sticks, People of our vil-
!age were not m\lo]\ul ll s ma(t]y those

of assigned land, 30 scres of g
land, and 721 acres of pmame hoddings.

" anelder
Ty resident

umsmmnﬂumlyammmdbdmahv Amunrlsﬂolaml:rs. mainky from poor and Pmlaﬂaund:rﬂeddy.mmnbu’u[dx
tribal stand to lose their land MandalParﬂladTemI.mﬂC\mantumcy.al
12 attack on Vikarabad | and 1 A 30kkhp Py weith the

District Collector Prateck Jain, Kodangal Area
Development Autherity (KADA) Special Offic-

L . “Land were

into the incident. The govermment trans-
Fcued Pilg\ DSP !Carwnsa,gartnth OGP of
it the in-

cident. Asemrpolloedﬁ(el noteu that the
DSP could have stopped the officials from
it  and hisat during the
attack was cited as a major lapse,

Farmers and villagers have expressed frus-
tration over alleged provecation, inadequate

acre, cili

land. The area is considered one of the more

backward regions of the State, plagued by
X Y

er K Venkat Reddy, mdo&mm:r\trrm.taf
ficials by locals during a public

hearing.

The hearing, held to discuss land acquisi-
ﬂmfwapmposed ‘Pharma Village’ project
by the turned chaotic
when residents, mainly from Roti Banda than-
da and Pulicheru thanda — now part of Rotd
Banda thanda gram panchayar — allegedly art-
tacked the officials. The inddent, the first of
its kind on this scale in Telangana, has

wniplu:fm'ntrymuﬂx‘jdmﬂ

However, farmers argue that the compensa-
tion undervalues their land and does not ac-
Mfurﬂwsuciu—mﬂc impact of dis-

uﬂ‘ntdtl]lalﬁpumanilﬂwymds
uﬂmua:m:pcrnar.hlﬂ::rm?hw!mm

cluding broch-
o1, A. Tirupathi Reddy, of ‘mishandling’ the
situation.

Protests escalated into violence when a
mubmkcdulﬁdslsmnrum 2 km from

Reddy,
mmk.and\'ikarahadDGPSrkwas Reddy

sparked outrage among officials Bur officlals maintain the project

and ministers alike. 1s crucial for industrial mtand em- | ficer Venkar
[.aytw]a.aslwpyvillagel?hnﬁnm'ﬁm plo_vlm! generation, with pmm&mol’l’unh

kumetli in K lations o address far

represented by Chief Minister A, Revanth
Reddy, now resembles a war sone. Police per-
sommed and barricades dominate the land-
scape, and tensions, though under control,

es These talks, however, ended in chaos,
with farmers attacking officials during a pu-
blic hearing.

Escalation of simmering tension

For over eight months, lindowners
from Lagcherla, Roti Banda thanda,
and Pulicheru thanda had been op-
praked during the plarmed boycott
of the November 12 public hearing,
marked by a 'Vanta-Vaarpu® protest
—asymhokfarmofmm
niscent of the Tel

Subsewa\dy. aulhuﬂtles arrested several
suspects, mchading farmer Bharat Rashira Sa-
mithi (RS} MLA from Kodangal Patnam Na-
render Reddy and local BRS leader Bogamoni
Suresh Raj, both accused of inciting violence
for political gain, allegedly at the behest of
BRS working president and Sircilla MLA K.T.
Rama Rao. Roads and Buildings Minister Ko-
rnamwddv \bn]m Redd)' claimed individuals
in bo stir unrest.

S0 far, 24 persons, nduding members of
ke Lambada tribe, have been arrested, and

movement.

police are ifyis mmn.:sptxls.&ua
havtlxﬂlrc@n‘.:md
incl: mpmdmnda-mdahma:mn
of official duties. IGP Mult Zone I V. Satyana-
rayana revealed that 19 of the 50 suspects
identified do not own land in the village.

ile, Additional DGP (Law & Order)

and police excesses. Rathod
Laxmi, 67, a farmer from Roti Banda thanda,
says, "Compensation of 20 lakh per acre is

Ject’spm'pmcurpmnis:so&amlaﬂvchr}i@

for fa-
mﬂiﬁ linquishing their land. Hyderabad
leadtylsmduﬁmwoiocthﬁhma
na to face opposition in recent years, bat
what sets it apart is the government’s focns on
developing an at-scale, integrared, and one-
afits-kind facilicy.

Land acquisition vs indusirial growth
The project’s features helped fuel Interest
among prospective investors and also contri-
‘bated to stoking opposition, espectally given
the pharma industry's reputstion s a pollu-
ter and a few research stsdies holding it res-
pansible for anti-microbial resistant bacteria
in water bodies near Hydershad. Thus, it
came & no surprise when Ramsa Rao, as then
Indusiries Minkster ahead of the first public
hearing for the project in October 2007,
stressed that “uomost care” will be taken to
safeguard environment and handle pollution
"wery eificiently™.

*We are scnmgoumducs for scrutimy,”
he had declared, ﬂx project’s scope
— spread over 19,333 acres, with 364,000

mentation has been challenges,

inchuding legal di: i

the COVIDS pandemic, and fi
from the Centre, all of which

delayed its rollout ahead of 2023 State As-
sembly elections.

The Congress party, which had opposed
the ambitious project, wasted no time scrap-
ping it after coming to power. Homever, with
thousands of acres already acquired by the
previous BRS government, fully abandoning
the project proved challenging for the new
administration. As a result, the Revanth Red-
dy-led government scrapped!.he Pharme City
but urveiled plans w0 establish a cluteh of
amaller pharma clusters across the State. It
was decided to call those Pharma Villages, as
‘eity’ implied scale, “These [pharma villages]
will be sealler in size and decentralised in dif-
Terent parts of the State and in all directions,”
Special Chiel Secretary for Industries and IT,
Jayesh Ranjan says.

The objective behind this shift is to avoid
concentrating the pharma industry in one
area, which could eacerbate pollution, Ran-
jany, however, clarifies (hat this does not mean
there will be no pharma industry in the form-
er Hyderabad Pharma City area. “Since land
has hesn acquired, we have decided that in
thes erstwhile Pharma City also, a minimum of
two but morealso, if situation warrants, phar-
mma villages will be established. As of now we
plan to start two pharma villages of 2,000
acres each in the Pharma City, Hthere is more
demand, we will do one more or two... one
difference

insufficient when cven half an acre cannotbe | pharma city and the villages is only green ca-
purchased for that amount.” tegory pharma [units will be permitted],” he
The unrest has drawn the atention of villages will also feature logis
rights activists, Opposition leaders, the State | tics facilities, R&D labs, training centres, and
SC/5T Commission and the Natonal ST Com- units.
‘mission, wha h fled for against al h IMinister in the
kg\:dpoho:hrm]lty CmNm-:mbcrlS. Na ment, [, Sridhar Babu this point
member, when ding to media queries about the
Na&vlshcdd:mmhmdx willage projects. He recentdy chaired a.

vances. The villagers claimed they were un-
aware of the Collector’s presence during the
protest and alleged police misconduct, in-
cluding harassment and indecent behaviour
during midnight searcles.

Political colour
The agitation against land acquisition intensi-
fied on Octoher 26, when Mandal
president A, Shedchar was locked in the gram
panchayat office by villigers. He was acoused
of threatening residents of Roti Banda thanda
1o part with their lands in =xchange for ‘pal-
try' compensation, Shekhar is said tobe akey
supporter of the CM.
The mention of Rama Rao in the remand
:epnrto!'mm Narender Reddy has intensi-
fied political t=nsions, The report alleges that
\‘helallcr, under Rama Rao's direction, mas-
d the attack on ber 12, de-
scribing it as ‘criminal m!spumcy’ Police

inchiding Aurohindo Pharma, MSN Gmup
and Dr. Reddy's Laboratories, expressed in-
terest in ssdting up green pharma units on 50-
acre plots within thess villages.

The first nwn pharma villages being planmed
will focus on formulations, bio-similars, re
search, and vaccines, and not manufacturing
of active pharmaceutical ingredients (AMs),
sy Ramjan.

However, given the demand for APls and
the Indian government’s push to enhancing
domestic produdtion of mw materials, future
pharma villages may nclede APl manufactur-
ingf units, "Unlike in the past, where AP [ma-
nufacturing] meant huge contamination of
groundwater, the technology has now ad-
wanced quite a bit [to allow for deaner pro-
cesses],” Ranjan explains,

He also emphasises that the Zero Liquid
Discharge (ZLL) norm would be mandatory,
with th i s

claim Narender Reddy confe

assurances of protection from a ‘prominent
party leader’. However, both the BRS and le-
galmhawnismisscd!h:chhns as polit-

Mahesh M. Bhagwat has leunched an inquiry

F\rﬂmcmtﬂwbcmmisad

police presence at
Lm'hﬂ]a, despite rising tensions over
land acquisition for the proposed phar-
ma village. Comgress leaders, lncludmg

by blamed

art common cffleent weatment plants
{CETPs}wﬂmepmpcrcﬂn:ntmmagc

, the Hyderabad Pharma
thzlsohadZ[BdeETPmmgpnﬂmhn
control measures.

Eadienmplnywi.'hhﬂms:piﬁmnvﬂlng-
5 will be required o st up its cwn ZLD facil-
ity. “There will be no Houid discharge and
whatever efffnenes are coming will be treated

M Revanth Reddy, h: T
the BRS for the incident, and accused
lhemaf'behg mti-deva]npumn“lur

through created facility. So, we
mmlesm\gsmﬁmgmciume, Tanjan
adda.

the
leaders, !ndudjmlhma Rao, led dehga
tions to New Delhl to meet with the 5T
Commission and other statutory bodies.
tribal Farmers, seid of
attacking the Collector, ma Mlh Fd:m

This h is in contrast with previous
practices, where companies in esdsting phar-
ma parks in and around Hyderabad, such as
those in Pashamytarnm and Patancheru, were
ledt 1o develop their own effluent treatment
planm lendllg to inconsistent management

The g hiad ear-

gana State
Castes and Scheduled Tﬂba chairman
Bakki Venkataiah, accompanied by MLC
Satyavathl Rathod. They alleged police
britality during their arrests.

Venkatakah assured the farmers of jus-
tiee while Rathod ealled for regisiering
cases against police officials under the
SCand ST (Prevention of Atrocities) Act,
accusing the government of unfairly tar-
gieting tribals.

Telangana BIP president and Union
Minister C. Kishan Reddy has demanded
action against the culprits, while ensur-

ingg protection of farmers, Malkajgiri MP
the Commission,

National Human Rights
alleging third-degree torture of farmers

in police custmdy.
Land acquisition for projects remains
a semiﬂu!isme,ueg_:l_ndlmsufmem-

Ther expressed intent to relocate all pharmm un-
{ts within the Owter Ring Road 1o the proposed

ma .

Ranjan says while district collectors have
been advised 1o identify locations for the re
maining 7-8 pharma villages, “we don't have
any guarantee on the fimeline. But in the case
af the erstwhile Pharma City, the moment we
allo land te the seven companies (MSN, Auro-
Hindo among athers), they will start
oonstruction.”

As tensions over the Lagcherla incident
turned into a turf war betwesn the ruling
Gﬂnyﬁsandoppumnmpam:amnndﬂﬂ’.
the Chiel Minister announced land .'u:qmsl

tion is must for dne.hg;(n;n.
ment is taking care of 1l wim{uvc Bust
their land and are suffering. We have decided
o triple the compensation valee” he has
anid.
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Lagacherla row:
NHRC teamin TG

STATE BUREAU
Vikarabad

A three-member delegation
from the National Human
Rights Commission
(NHRC) arrived in the dis-
trict and interacted with the
residents of Rotibanda
thanda on Saturday. The
delegation is also expected
to visit Lagacherla and
speak to the villagers.

The NHRC had taken
cognisance of a complaint
alleging harassment, torture
and false implication of the
villagers of Lagacherla after
they protested against land
acquisition for a pharma vil-
lage project by the State
government without fol-
lowing proper procedures.

Accordingly, the NHRC
members are interacting
with tribal farmers, women
and others.

It may be recalled that
National Commission for
Scheduled Tribes member
Jatothu Hussain Nayak had
already visited Rotibanda
thanda and Lagacherla last
week. Apart from interact-
ing with residents, he also
spoke to the persons jailed
in Sangareddy.

The NHRC had also is-
sued notices to Chief Secre-
tary A Santhi Kumari and
Director General of Police
(DGP), and sought a de-
tailed report on the alleged
atrocities on the farmers
and women within two
weeks.



